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State/UT OPD ALL IPDAII

Jammu and Kashmir 27661972 998450

Jharkhand 14922309 669164

Karnataka 94387501 6519714

Kerala 120630739 3510005

Lakshadweep 463499 7751

Madhya Pradesh 52199478 4413744

Maharashtra 96818391 5433918

Manipur 1407786 83862

Meghalaya 4355069 311846

Mizoram 1375363 95378

Nagaland 1103357 85421

Odisha 51700675 2866551

Puducherry 9388778 233702

Punjab 26389010 985579

Rajasthan 114334243 5566920

Sikkim 1139592 41203

Tamil Nadu 261133204 8504428

Telangana 38679482 1958059

Tripura 4442299 441081

Uttar Pradesh 142361846 6632464

Uttarakhand 8538449 348258

West Bengal 126783432 6609734

Total 1603538486 75161065
Note: SDH and DH also include Medical colleges.
Source: HMIS, Data as uploaded by States-UTs on HMIS portal, status as on 28 Dec., 2018.

—————

Certification and accreditation of Yoga professionals

2081. SHRIMATI ROOPA GANGULY: Will the Minister of AYURVEDA, YOGA 
AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) be 
pleased to state:

(a)	 whether Government have announced a scheme for voluntary certification of 
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Yoga professionals and accreditation of Yoga institutions with an aim to certify the 
competencies of Yoga professionals and institutions against the standards recognised 
for the same;

(b)	 if so, status of implementation of the said scheme;

(c)	 whether Government have Set up Yoga Certification Board, an autonomous 
body under Morarji Desai National Institute of Yoga (MDNIY) to oversee this scheme; 

(d)	 if so, details of salient features of this board and steps taken till date; and

(e)	 salient features of Yoga certification programme and how does it intends to 
offer basic and specialised certification to professionals and details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA 
AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI 
SHRIPAD YESSO NAIK): (a) to (c) Yes. Ministry of AYUSH launched a “Scheme 
for Voluntary Certification of Yoga Professionals and Accreditation of Yoga Institutions” 
in June, 2015. The scheme was initially managed by Quality Council of India (QCI), 
and subsequently taken over by the Yoga Certification Board, an autonomous body 
under Morarji Desai National Institute of Yoga (MDNIY) in June, 2018.

(d) and (e) The activities of the Yoga Certification Board (YCB) facilitate the 
promotion of Yoga as means to achieve holistic health and human values, acquire 
career skills and develop standards and parameters for the practice of Yoga. The 
steps taken by Yoga Certification Board (YCB) till date includes assessment of 
competencies to certify Yoga professionals for various levels and to bring uniformity 
in Yoga Courses conducted across India and rest of the world. The Yoga Certification 
Programme provides the norms and parameters for certification of Yoga Professionals 
under different categories and Accreditation of Yoga Institutions based on their scale 
of operation, years of existence, infrastructure, faculties etc.

People utilising ayush system of medicine

2082. SHRI M.P. VEERENDRA KUMAR: Will the Minister of AYURVEDA, 
YOGA AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY be pleased 
to state:

(a)	 the per centage of people utilising/approaching AYUSH system of medicine 
in the country;

(b)	 whether Governmental patronage is required to reach more people and 
improve the quality of care through AYUSH system and if so, the details thereof;


